
T E A H TI o T T WA ATI
HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

N .HC.VIr-38/ o22 372IA
Shri Utpal Rajkhowa,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Jitu Mani Barman,
District & Sessions Judge,
Goalpara.

Dated Guwahati, the 1 lanuary, ZO24.
Restricted holiday.

Letter No. DJG/138 Dated 09.01.2024.

Yours faithfully,

94-f-
REGISTRAR ruIGILANCE)

Memo No, Hc.VII -34t2o22137 lA, da t1.o I .Lo>7
Copy to:

,,1( ,n"project Manager, Gauhati High Court.

With reference to the above, I am directed to inform you that you have beengranted permission to avair restricted trorioay on ti.ii.zoz+, arong with station reavepermission, with the official v€hicte, u, o*n 
"ort, 

ir", ,rr" evening of 12,01.2024 ti,the morning of 18.01.2024. The Additionar oistrii alessions Judge, Goarpara and in hisabsence, the civir Judge & Assistant sessions :roge, coarpara, in her absence, the chief JudiciarMagistrate' Goarpara, and in his absence, ,r," ir-.nrrg.6;. coalpura wirr remain in charge of
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From

TO,

Sub:-

Ref:-

Sir,
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REGISTRAR (VIGILANCE)


